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* give herein below the detalis of the assets (immovable, movable, bank balance, etc.) of

{Assets In jﬂlnt name indicating the extent of joint ownership will also have to be

given)
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: Demshs in

Banks, Financial
Institutions And
Non-Banking
Financial
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‘Shares in
companies
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Other financial
institutions,
NSS, Postal
Savings, LIC\/
Policies, etc
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weight and
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(vit)

Other assets,
such as vailués
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.
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person substantially dependent on the income of the
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1 ghre harﬂn below the details of my liabilities / overdues to public financial

(2}
im_muuors and government dues:-
[Note : Please give separate details tar gach item)
Sr. ption Name & address of Bank / | Amount outstanding as |
Ne, rma Imﬂ&niom(sj / O i
(3 1 anks

ii)' Loans fmm nancial
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dealing with government
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(b) dues to departments
denlmg with supmv of

(c) dues to depaztmgnts
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| {d) dues hofapaﬂ;m&nts
es to departments .

e

(e) du
dealing with gavmment
transport (inciudlng :

if any

(b)

| (i) Income Tax includinq
| surcharge [Also indicate

the assessment year upto

| which Incame Tax Return

filed. Give also Permanent
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(i) Wealth Tax [Also

Indicate the assessment
¥m upto which]wealth
ax »

{ili) Sales Tax [Only in
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Gender
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(V) Pro m X
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(Full Name e.g. B.A.S.-Bifiar Administrative Se
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I hereby declare that the above details are true to the best of my
knowledge and belief,

Date;.!

Note:
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Please sign each page of the declaration. Asset declaration form
must be in Ad size white paper with computer typed (single :ic!a)

in prescribed format.
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